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@her a different questidn. He will reply to 
you in writing. 

SHRI P. CHIDAMBARAM: I do not have 
the information at present. I will supply the 
infoqatiitn to the hon. Member. 

E La oral Rolls in Reaknal Lan- 

'715. SHRI E. AHAMED: Will the Minis- 
ter of LAW,JUSTIKT~~ COMPANY 
AFFAIRS be pleased to state: 

(a) whether the electoral rolls are pub- 
lished in all regional languages; 

@) if so, the details thereof; and 

(c) U not, the steps taken or proposed to 

be taken to publish the electoral rolls in all 
languages induding Urdu? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS- 
TRY OF LAW, JUSTICE AND COMPANY 
AFFAIRS (SHRI RANGARAJAN 
KUMARAMANGALAM ): (a).The electoral 
rolls are published in the offiial languageof 
the State or the Union Territory concerned. 
In addlion,whenever a request is made, the 
electoral rolls are also published in addi- 
tional languages if the percentage of people 
speaking such languages is twenty per cent 
or more of the total population of that con- 
stituency or part of the constituency. 

@). A statement is placed on the Table 
of the House. 

(c). Does not arise. 
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SHRl E. AHAMED: Mr. Speaker, Sir, 
the hon. Minister in his reply has stated that: 

Whenever a request is made, the elec- 
toral rolls are also published in additional 
languages if the percentage of people speak- 
ing such languages is twenty percent or 
more of the total population of that constitu- 
ency or part of the constituency." 

There are some assembly constituen- 
ciestomy knowledge where thereare twenty 
percent people who are speaking Urdu. But, 
their request was not complied with. 

For example, there is one constituency 
in Karnataka--Gulbargaconstituency . With- 
out fear of contradiction, I could say that 
there are not less than fifty percent people 
speaking Urdu. Their repeated requests for 
ekloral rolls in Urdu have not been consid- 
ered by !he authorities. May I know why the 
Government is measuring all thdse things 
with double standard in this matter? 

UR SPEAKER: Do you have that infor- 
mation w i h  you, Mr. Minister? Or you can 
send it to him in writing. 

SHRI P.R. KUMARAMANGALAM: Mr. 
Speaker. Sir, with the regard to Gulbarga 
conslituency, unfortunately, I do not have 
the intormation available with me. I can send 
it to the hon. Member. 

SHRI E. AHMED: Will he collect the 
information, Sir? 

MR. SPEAKER: He has agreed. 

SHRl E. AHAMED: Sir, my second 
supplementary is. ..( lnlerruptbns) ... 

MR. SPEAKER: Let is not be specific 
because this is a general question. 

SHRI E. AHMED: Specificquestion also 
I can ask, Sir.. ...( Interruptions). .. 

MR. SPEAKER: Like this, we do not go 
from the general to the specific. 

SHRl E. AHAMED: No, Sir,this is also 

permitted because there is a general ques- 
tion put here. 

MR. SPEAKER: Unfortunately, in such 
cases the Minister does not have the infor- - 
mation. 

SHRl E. AHAMED: I only want him to 
collect it and supply it to me, Sir. 

MR. SPEAKER: Then you can have it in 
wiling also ... .(lntemptk~ns). . . 

MR. SPEAKER: O.K., you ask your 
question. 

SHRl E. AHAMED: Sir, my second 
supplementary is that even in some of the 
constituencies where these electoral rolls 
are published in Urdu-for example, in Delhi 
only Chandni Chowk constituency is where 
the electoral rolls are published in Urdu- they 
are not printed, but they are handwritten. 
Why is it so, Sir ? Is there any special reason 
for this? There are many firms where these 
could be published. There are lots of such 
firms. Would the Government see that these 
Urdu electoral rolls will also be published, 
instead of writing them in hand? 

SHRl P.R. KUMARAMANGALAM: Mr. 
Speaker, Sir, the question is a relevant 
question. Whether it is hand written or printed, 
we shall ensure that it is published in future. 
But normally if it is handwritten, it is in certain 
cases only when it is not possible to get it 
printed. 

[Translation] 

SHRl MOHAMMAD YUNUS SALEEM: - --.-..- - 
Mr. Speaker, Sir, Urdu is spoken in aTthe 
States of India. According to the statement 
laid by the Ministry of Law on the table of the 
House electoral rolls in Urdu are published 
only in Uttar Pradesh, Delhi, AndhraPradesh 
and in somedistrictsof Maharastra. In Bihar, 
a large number of people speak Urdu. M 
only in Patna but in other districts of Bihar a 
large number of people speak Urdu. In other 
States also a large number of Urdu speaking 
people are found. I would like to know from 
him whether he is going to publish the elec- 



57 Oral Ans wets BHADRA 15,191 3 (SAKA) Oral Answers 38 

toralrolts in Urdu where Urduspeaking people 
are found? 

SHRI P.R. KUMARAMANGLAM: Sir, I 
have already in the answer, very specifically 
pointed out that wherever the request is 
made and whero the percentage of the Urdu 
speaking population is twenty per cent of the 
total population, in such cases, definitely it 
would be printed. 

+ :  . -  j$c" 
shifting of Head Off ices of Tea -_ Board. 

-l 

'716. SHRI HANNAN MOLLAH: Will 
the Minister of c-ms"ed to 
state: 

(a) whether theGovernment propose to 
shift the Head Offices of the Tea Board from 
Calcutta; 

(b) if so, the reasons therefore; 

(c) whether the Government have re- 
ceived any representation in this regard; 

(d) if so, the details thereof; and 

(e) the steps taken or proposed to be 
taken by the Government thereon ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P. CHI- 
DAMBARAM ): (a) to (e). A statement is laid 
on the Table of the House. 

(a) to (e). Representations have been 
received from time to time suggesting shift- 
ing of the Tea Board's headquarters from 
Calcutta to Assam owing to the State's pre- 
dominant position in the production of tea. 
However, Calcutta being a major commer- 
cia1 centre and one of the major Indian Ports 
has remained the centre of export activity in 

. %aa.The headquartersof anumberof export- 
ing and producing firms are located at Cal- 
cutta. Moreover, most of the tea buying for 
overseas makets is done at Calcutta auc- 
tions. Thus, due to the strategic position of 

Calcutta and other infrastructural facilities 
available there, it has not been found pos- 
sible to shift the headquarters of the Tea 
Board from Calcutta to Assam. 

SHRI HANNAN MOLLAH: Sir, this 
apprehension about the shifting of the head- 
quarters of the Tea Board was there widely 
because of certain trends of this Department 
to shift various activities of the Tea Board 
from Calcutta to other places from time to 
time. I would like to know from the hon. 
Minister whether certain sections of the 
functioning of this Board have been shifted 
from Calcuttaduring the last few years. If so, 
which are all those activities which have 
shifted, how many people have been shifted 
from there and what are the reasorls. As the 
centralised functioning was doing well, what 
was the reason for shifting those activities 
from Calcutta to other places? 

SHRI P. CHIDAMBARAM: Noactivity of 
the Tea Board has been shifted as such from 
Calcutta to any other place. And I have 
categorically stated in the answer and al- 
layed the apprehensions expressed10 me in 
Calcutta that there is no proposal what so- 
ever to shift the headquarters of the Tea 
Board from Calcutta to any other place. 
What has happened is that we have set up 
regional offices in Gauahati and Coonoor. 
These regional offices are now headed by 
Chief Regional Executives to whom powers 
have been delegated so that many of the 
problems of the small growers can be deah 
with at a decentralised level. No activity as 
such of the Tea Board has been shifted out 
of Calcutta. 

SHRI HANNAN MOLLAH: I am told that 
seven activities like tea plantation scheme, 
tea unit finance, tea machinery and irrigation 
equipment, etc. have already been shifted. 
But the hon. Minister says that it has not 
been done. Any way, I asked the questian: 
whether the Government have received any 
representation in this regard to stop that 
shifting. And the reply is diff erent. It says that 
the representations that have been received 
are in favour of shifting. Then I asked: What 
is the action Government has taken on that? 




